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Time-bound Plan for the development 
o f Ancillary Units

309. SHRI K. A. RAJAN; W ill the 
Minister o f INDUSTRY be pleased to 
state:

(a) whether he has asked the public 
sector undertakings to draw up a con­
crete time-bound plan for the develop- 
jn«nt o f ancillary units;

(b) if so, whether his request has 
m ade any commendable result; and

(c ) If so, the details thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
<KUMARI ABHA MAITl) :  (a) to (c).  
’The Minister to Industry has drawn 
the attention o f the heads o f the pub­
lic  sector undertakings under the 
control o f the Ministry o f Industry to 
certain important issues arising out 
o f the statement on industrial policy 
which was announced recently, in his 
letter dated 12-1-1978. In this letter 
the he»jds of the public sector underta­
kings under the control o f the Ministry 
o f Industry have been advised, inter. 
alia, to draw up a concrete time 
bound plan for the development o f 
ancillary units. It is too early to as­
sess the results.

Request o f  Punjab Government for 
inclusion o f Punjabi speakim? areas to 

Ponjab

310. SHRI CHITTA BASU: W ill the 
M inister o f HOME AFFAIRS be pleased 
■to state:

(a) whether the Government o f 
P u n jab  have approached the G overn­
ment o f India with the request to take 
necessary steps for the inclusion of 
Punjabi speaking areas in Punjab:

(b ) i f  so, whether any action has 
been initiated in this direction; and

(c ) the details thereof?

THE MINISTER OF STATE IN 
THE M INISTRY OF HOME A FFAIRS 
(SHRI DHANIK LAL M A N D A L ):(a ) 
Government of India have not received

any reference from  the Government 
o f Punjab in this regard.

(b) and (c). Do not arise.

Financial assistance to Rural Electric 
C o f^ ra t lv e s  by Baral ElectriAcattoa 

Corporation

311. SHRI CHITTA BASU: Will the 
Minister o f ENERGY be pleased to  

state: •
(a) whether one o f the principal ol»- 

jectives o f the Rural Electrification 
Corporation is to promote <ind finance 
rural electric cooperatives; and

(b) if  so, the progress matU> in this 
direction?

THE MINISTER OF ENERGY 
<SHR» P. RAM ACH AN DRAN ): (a) 

Yes, Sir.
(b ) Five Pilot Rural Electric Co- 

operatw e Societies, one each in the 
States o f Andhra Pradesh, Gujarat. 
Karnataka, Maharashtra and Uttar 
Pradesh had been set up in 1969 with 
the financial assistance from  the Cor­
poration. In addition, the Corporation 
has sanctioned financial assistance to 
seven new Rural Electric Cooperative 
Societies, two in Andhra Pradesh and 
one each in Bihar, Jammu & Kashmir 
Madhya Pradesh, Orissa and Rajas­
than. Loan assistance amounting to 
Rs. 22.98 crores has been sanctioned 
to these Cooperative Societies.

The State Governments o f Karnata­
ka, Madhya Pradesh, Tamil Naau, 
Uttar Pradesh and West Bengal have 
also decided to set up one or more 
new Rural Electric Cooperative Soc-ie- 
ties in their States.

Setting up a Press CommissieB
312. SHRI CHITTA BASU:

SHRI VASANT SATHE:
W ill the Minister o f  INFORMATION 

AND BROADCASTING be please<l to 
state:

(a ) progress made so far in sett*ng 
up o f the Second Press CommiasUfn 
and
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(b ) details o f the terms ol reference 
o f the proposed Commission?

THE MINISTER OF INFORM A­
TIO N  AND BROADCASTING (SHRI 
L. K. A D V A N I): (a ) and (b).  A  final 
•decision about the constitution of the 
Second fPress Commisision is expec­
ted to be taken soon.

Transfers in the Offlee of Commissioner 
for S.C. and S.T.

313. SHRI BHAOAT RAM: W'iil the 
M inister o f HOME AFFAIRS be 
pleased to state:

(a) whether a large number of Sche­
duled Caste Officers were transferred 
or managed to get transferred to othez 
departments due to harassment in the 
office o f the com m issioner for Sche­
duled Castes and Scheduled Tribes; 
and

(b) the steps being taken to give 
them justice and what future safe­
guards do Governm ent envisage in the 
matter?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS: 
(SHRI DHANIK LAL MANDAL): (a )  
No Sir. No Scheduled Caste Officer 
has been transferred since Novem '̂>er
1976. During the previous four y^ars,
i.e 1973 to October, 1976, six Schedu­
led Caste Officers were transferred ô  ̂
the follow ing grounds—

1973: One official transferred on
promotion.

1974: One official Transferred on
his request.

1975: Two officials transferred for
administrative reasons.

197€: One official transferred on
better pay scale and other on
Ws request.

(b"* Does not arise.

Grant of Pension to Freedom Fighters

314. SHRI BHAGAT RAM:
SHRI ISHWAR CHAUDHRY;

Will the Minister o f HOME ^\F- 
FAIRS be pleased to state:

(a) the number ot applications o l 
freedom  fi£;hters for pensions received 
till now;

(b )  the number o f those getting 
pensions; and

(c ) the number o f cases pending and 
the reasons thereof?

THE MINISTER OF STATE iN I HE 
MINISTRY OF HOME AFFAIRS: 
(SHRI DHANIK LAL M ANDAL) (a) 
2,47,481 applications for the grant o f 
pension to freedom fighters have been 
received upto 31-1-1978.

(b ) Pension has been sanctioned in 
1,16.290 cases.

(c ) No application is pending initial 
scrutiny with the Central Govern­
ment.
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